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Title : Report of Justice U.C.Banerjee Committee on Godhra Incident.

MR. SPEAKER: Hon. Members, unfortunately, no one from the Panel of Chairmen is
now available. I had some urgent work to do. I am requesting Shri Mohan Singh to
please sit in the Chair. I am sure, he will be more competent than the Speaker. Now, he
will regulate what we call the ‘Zero Hour’.

13.04 hours (Shri Mohan Singh in the Chair)
... (Interruptions)

SHRI HANNAN MOLLAH (ULUBERIA): We have given our notices. ... (Jdem)
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SHRI RUPCHAND PAL (HOOGHLY): Sir, the U.C. Banerjee panel on Godhra has
submitted its report to the Union Government. This report has once more revealed the
truth that it all happened according to a plan built up on a deep conspiracy and a
genocide was perpetrated by RSS and BJP in Gujarat with the aid and active
connivance of Narendra Modi Government.

14.07 hrs. (Shrimati Sumitra Mahajan in the Chair)

Notorious role of the BJP-led Government is well known to the people of the country.
... (Interruptions) A large number of innocent people are rotting in the jails and the
leaders responsible for this are moving about freely. ... (Interruptions)

MADAM CHAIRMAN : Only Shri Rupchand Pal’s statement will be recorded and
nothing else.



(Interruptions) ... *

SHRI RUPCHAND PAL : Madam, I charge that the Chief Minister of Gujarat has an
active hand in the genocide. ... (Interruptions) 1 demand that there should be a public
trial of Chief Minister Narendra Modi. ... (23em)

* Not Recorded.
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SHRI MADHUSUDAN MISTRY : Yes, I have given notice.
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MADAM CHAIRMAN : This will not be allowed.

... (Interruptions)
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MADAM CHAIRMAN: I will not allow this.

... (Interruptions)
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* Not Recorded.
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MADAM CHAIRMAN: Nothing will go on record.
(Interruptions) ... *
MADAM CHAIRMAN: Shri Madhusudan Mistry, only two minutes.

... (Interruptions)
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* Not Recorded.
MADAM CHAIRMAN: Nothing will go on record.

(Interruptions) ... *

MADAM CHAIRMAN: Shri Mistry, I have allowed you. Why are you quarreling? 1
do not understand. You please address the Chair. If you address properly, only then it
will go on record. This quarrel will not go on record.

... (Interruptions)
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it WRAA WS (TANNR) : I8 HARE T8l ©, HHC gl... (TIgH)
SHRI MADHUSUDAN MISTRY : He has no right to speak. ... (Interruptions)
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MADAM CHAIRMAN : Nothing will go on record.

(Interruptions) ... *
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* Not Recorded.

MADAM CHAIRMAN: Your name is not there.
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MADAM CHAIRMAN: Only Shri Yerrannaidu’s speech will go on record.
(Interruptions) ... *

MADAM CHAIRMAN: The House stands adjourned to meet at 2.15 p.m.

13.17 hrs.

The Lok Sabha then adjourned till fifteen minutes past Fourteen of the Clock.



* Not Recorded.

14.15 hrs.

The Lok Sabha re-assembled at fifteen minutes past Fourteen of the Clock.
(Shri Balasaheb Vikhe Patil in the Chair)
... (Interruptions)
MR. CHAIRMAN: Hon. Members, kindly take your seats.

... (Interruptions)

14.15 % hrs.

(At this stage, Dr. Shafiquar Rahman Barq and some other hon. Members came

and stood near the Table.)
... (Interruptions)
MR. CHAIRMAN: Hon. Members, please go back to your seats.

1415 % hrs.
(At this stage, Dr. Shafiquer Rahman Barg and some other hon. Members

went back to their seats.)

... (Interruptions)



